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BEFORE SHRI V. DURGA RAO, JUDICIAL MEMBER

AT 71T 9./ITA No.3047/Chny/2018
ﬁ?ﬁ'\"UT aﬁf/Assessment Year: 2004 - 2005

M/s. Trans (India) Shipping Private The Deputy Commissioner of
Limited, Income Tax,

No.53, lind Floor, Vs. Company Circle — 1l1(2),

Coral Merchant Street, Chennai

Near Krishnan Kaoill,
Chennai — 600 001.
[PAN: AAACT 1267D]

(srfi=Tefi/Appellant) wadf/Respondent)
dtanff & SR W Appellant by . Ms. K. Hemalatha, C.A.
gl @1 3R ¥ /Respondent by ' Ms. R. Anitha, J CIT
JAaTs 1 dRIG/Date of Hearing © 16.12.2020
Y9N P! IRIG /Date of Pronouncement 16.12.2020
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PER V. DURGA RAO, JUDICIAL MEMBER:

This appeal filed by the assessee is against the order of the learned
Commissioner of Income Tax (Appeals)-11, Chennai in I.T.A No0.310/13-14

dated 29.06.2018 relevant to the Assessment Year 2004 - 2005.

2. When this appeal is taken up for hearing through video conferencing, |
find that the Assessee has neither appeared before the learned Commissioner

of Income Tax (Appeals) nor filed the details that were called for.



I.T.A No.3047/Chny/2018

3. The learned Counsel for the Assessee has submitted that all the details
called for would be filed before the learned Commissioner of Income Tax

(Appeals).
4, The learned Departmental Representative has not raised any objection.

5. In view of the above facts and circumstances of the case, the order of
the learned Commissioner of Income Tax (Appeals) is set aside and remitted

back with a direction to pass an order afresh in accordance with law.

6. In the result, the appeal of the Assessee in I.T.A N0.3047 /Chny/2018 is
allowed for statistical purpose.

Order pronounced on 16" December, 2020 in Chennai.
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